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(iii) The Indian Stamp (Punjab Amend-
ment) Ordinance, 1971 (No. 3 of
1971) promulgated by the Governor
of Punjab on the 10th November,
1971,

The Punjab General Sales Tax
(Amendment) Ordinance, 1971 (No.
4 of 1971) promulgated by the
Governor of Punjab on the 13th
November, 1971,

[Placed in Library. St No. LT—1097/71}

(iv)

(2) A Statement (Hindi and English
versions) cxplaini.ng the reasons as
to why the version of the above
Ordinances is not being laid on thr.
Table.

[Placed in Library. See No. LT—1098/71]

Borper Securrry Fomce (Amenpuent) RuLes
ANp Nomimcation UNDER BORDER Secumity
Force Act

THE. MINISTER OF STATE IN THF
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA): I beg to
lay on the Table—

(1) A copy of the Border Security Force
(Amendment) Rules, 1971 (Hindi
and English versions) published in
Notification No. 8.0.4034 in Gazette
of India dated the 21st October, 1971,
under sub-section (3) of section 141
of the Border Security Force Act,

Lil . See N
:.-r_zéss,m] s *

(2) A copy of Notification No. 8. O,
3621 (Hindi and English versions)
published in Gazette of India dated
the 9th October, 1971, under sub-
section (3) of section 139 of the
Border Security Force Act, 1968.
[Placed in Library, See No. LT-1100/71]

NormimoaTion unpex Essenrzas
Coumoniries Aot

THE MINISTER OF STAYE IN TEE
MINISTRY QF INDUSTRIAL DEVELOP-
mﬁr(s;m GHANSHYAM 0ZA): 1 beg

gm Table a. copy of Notification

lnd!n;&hm
Mhm of hdhdtledthhli

Papers Lald AGRAHAYANA 3, 1893 (SAKA) Declaration
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September, 1971, under sub-section (1) of

section 12A of the Essential Commodities

Act, 1955, (Placed in Library. Se¢ No. LT
1oy

12.30 brs.

COMMITTEE ON PRIVATE MEMBERS’
BILLS AND RESOLUTIONS

SEVENTH REPORT

SHRI G. G. SWELL : (Autonomous Diste
ricts) : I present the Seventh Report of the
Committee on private Members’ Bills and
Resolutions.

st fagfe faw (Nferd) : weg
g, g8 @ oI mUw s XU
uw A-wifefage faw e

weaW AR : AAAT g WY
el ryrifrmagd i &
ag qrar F2

o fagha i . Yo A-afefoge
fax a1 fa¥ fr s%21 7 fSwe 2 faar
Fagar g 5 ag groe & Ty oy
#2198 99 97 dgey w3 & ¥ am-
afefage faer wgr a8 qaw § @9ar
FgT AS AIAET §

12 51 brs.

STATEMENT RE. DECLARATION OF
EMERGENCY IN PAKISTAN AND SITUA-
TION ON INDIA-PAKISTAN BORDER

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF HOME
AFFAIRS AND MINISTER OF INFOR-
MATION AND BROADCASTING (SHRI.
MATI INDIRA GANDHI) : The Howe is
aware of the announcement made by President
Yahya Khan yesterday declaring a State of
Emergency throughout Pakistan. This decla-
ration is the climax of his efforts to divert
the attention of the world from Bangla Desh
and to put the blame on ws for a aituﬁm
which he himself has created. Sl.\ch

’l



223 Declaration of Emergency in
Pak. & Border situation (statt.)

[Shrimati Indira Gandhi]

Dush for the last 8 months and has Dbeen
threatening us with total war for the last 3
to 4 moaths, has no meaning except to
deceive his own pzople and the world at
large.

President Yahya Khan’s Id message had
created the impression that he was at least
heeding the advice of a number of world
leaders to abandon the military approach and
to scek a political solution. We hope that  the
declaration of Emergency is not a device to
get out of the compulsions of secking a
political solution.

Since the recession of the monsoon, the
successes of the Mukti Bahini have apparently
upset the plan of the military regime, The
Liberation forces of Bangla Desh, with the
full support of their entire  people, have
taken a heavy toll of Pakistan’s armed forees
and have freed large paris of their home-
land.

At great cost to oursclves, we have heen
shouldering an intolerable burden of looking
after nearly 10 million  tervor-stricken  men,
women and  children, who have [led from
Pakistani oppression. The refugees want to
return to their homes under credible guaran-
teces of safety and human dignity. We are
determined to ensure that they are cnabled to
do so as soon as possible,

Pakistan’s armed forces have bueen shell-
ing our border arcas inflicting damage on
life and property. Their air foree  has want-
only violated our air space several times and
once came right up to Srinagar. Spies and
saboteurs have been blowing  up  trains  and
bridges. Since March 1971, we have lodzged
66 protests for border violations covering 890
incidents, For air violations we have lodged 17
protest covering 50 incidents. However, these
protests have had no effeet and to cover up
their incessant violations, Pakistani propaganda
media have been putting out the story that we
are engaged in an undeclared war and have
mounted massive attacks with tanks and
troops. This is wholly untrue. In fact, it
was Pakistan which threatened total war and
moved its entire armed strength into  opera-
tional positions on our borders and launched
a massive hate-India campaign with the
slogans “Crush India” “Conquer India®”, We
had, therefore, to take appropriate  measures
and move our forces to defensive powitions in
order to proteet the integrity of one countiry
and the lives and propertics of onr citizens,
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Lt has never been our intention to escalate the
situation or to start a conflict. T'v this end,
we have instructed our troops not to cross
the borders except in self-defence, We can-
not ignore our experiences of  1947-48, Jan-
uary 1965 and of August-September 1965,

On November 21, Pakistani  infantry,
supported by tanks and artillery launched an
offensive on the Mukti Bahini who were hold-
ing the liberated arca around Boyra, five
miles from our eastern border. Pakistani
armour, under heavy artillery cover, advanced
to our border threatening our defensive posi-
tions. Their shells fell in  our territory,
wounding a number of our men, The local
Indian military Commander ook appropriate

action to repulse the Pakistani atfack. In
this action 13 Pakistani Chafee tanks were
destroyed.

On November 22, the Pakistani forces
called up an air strike of four Sabre jets on
our positions. These were intercepted  within
Indian territory by our Gnats who  destroyed
three Sabrie jetse Two of the Pakistani pilots,
who haled out, wure captured on our  terri-
tory. We regard this as a purely local
action.

Even though Pakistan has  declwed an
Emergency, we shall refrain from  taking a
similar step, unless further aggressive action
by Pakistan compels us to do so in the
interest of national security. In the means
time, the country should remain wnrufiled.
Our brave armed forces and our people  will
ensure that any adventurism on the part of
the Military regime of Pakistan meets with
adequate rebuff. The rulers of Pakistan st
realise that the path of peace of praceful
negotiation reconciliation—is more
rewarding than that of war and the suppres-
sion of liberty and democracy.

andl

12.35 hrs.
BUSINESS ADVISORY COMMITTER
SixtH ReporT

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR) :
I beg to move @

“That this House do agree with the
Sixth Repert of the Business Advisory
Committee  presented to the House on
the 23rd November, 1971.”



